
 395  Matters  under

 (iv)  Subsidy  to  onion  growers

 SHRI  RAM  SINGH  चुप1  (AI-

 war):  The  crop  of  onion  has  been

 cultivated  over  large  areas  of  the

 districts  Alwar,  Bharatpur  and  Jai-

 pur  of  the  Rajasthan  Gtate;  Mahua,

 Bhavnagar  and  other  parts  of  Guja
 rat  State  and  the  Nasik  region  of

 Maharashtra  State:  Onion  seed  is

 very  costly  and  there  has  been  much

 escalation  in  its  price  this  year.  प  had
 cost  Rs.  3500  per  acre  to  the  farmer.

 This  crop  needs  watering  at  least  8  to

 10  times.  The  crop  requires’  three

 dosages  of  fertilizers,  Labour  compo-
 nent  is  comparatively  very  high  for

 this  crop.  The  most  critical  and  un-
 fortunate  incident  of  onion  crop  15

 that  as  soon  as  the  crop  is  harvested,
 it  must  be  taken  for  marketing

 within  a  week’s  time.  Otherwise  the

 produce  would  be  spoiled.  Thus,  the

 farmer  canno*  store  it  and  he  has  to

 undertake  a  distress  sale.  The  Gov-

 ernment  of  Indig  did  not  allow  ९r-

 port  of  onions  during  the  harvesting
 time  this  year.  Consequently  the

 market  price  of  the  onions  had  been

 very  low  during  the  harvesting  period
 4.८.  quring  the  months  of  November

 and  December  1982  and  January

 1983.  Farmers  hag  sold  their  produce

 by  that  time.  Each  and  every  produ-
 cer  of  onion  crop  had  suffered  a  loss

 of  Rs.  2000  per  acre  this  year  because

 of  low  price  of  the  produce  in  the

 market.  The  Government  of  India  did

 not  allow  export  during  the  harvest-

 ing  period.  The  Ministry  of  Agricul-

 ture,  Government  of  India,  allowed

 export  of  onions  in  the  first  week  of

 February,  1983  through  NAFED,  STC

 and  private  traders;  and  they  had

 earned  a  good  profit  too.  Onion  grow-

 ers  have  suffered  huge  losses.  ।

 therefore,  urge  upon  the  Government

 of  India  to  compensate  the  losses  in-

 curred  by  the  farmers  by  subsidising

 them  at  the  rate  of  Rs.  1500  per

 acre  for  the  area  over  which  they

 have  grown  the  onion  crop  this  year.
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 (v)  Allotment  of  Funds  for  develop-
 ment.  of  National  Highways  in  ए071880

 **SHRI  CHINTAMANI  JENA  (8a

 lasore):  The  State  of  Orissa  is  lag-

 ging  far  behind  than  the  other

 States  in  the  country  as_  far

 as.  National  Highway  network

 is  concerned,  Against  an  all-

 India  average  of  19  x  _  National

 Highways,  Orissa  has  only  9.5  KMs  of

 Na‘iona]  Highways.  6  National  High-

 ways,  ie  1.  5,  6,  42,  43,  5A  and
 23  pass  through  the  State  of  Orissa

 The  total  length  of  the  National  High-

 Ways  in  Orissa  is  only  1650  Kms.  The

 development  of  the  National  High-

 ways  in  Orissa  to  the  required  stand-

 ard  could  not  be  done  due  to  the  in-

 adequacy  of  funds.

 The  Government  of  India  has  taken

 up  the  programme  for  the  all-round

 development  of  Scheduled  Castes

 and  the  tribal-populateq  backward

 States.  Orissa  is  such  a  backward

 State  where  scheduled  Castes  and

 scheduleg  tribes  comprise  a  very

 sizseable  population  of  40  per  cent  of

 the  total  population.  Therefore  the

 State  of  Orissa  deserves  specia]  consi-

 deration  for  the  development  of  the

 National  Highways,  which  are  gene-

 rally  passing  through  triba]  districts.

 The  proposal  of  the  State  Govern-

 ment  to  construct  a  National  Highway

 between  Orissa  and  Madhya  Pradesh

 via  Konarak,  Phulbani,  Balangir  and

 Kalahandi  shoulg  be  implemerted

 during  the  Sixth  Plan  period  with-

 out  fail  and  the  work  in  this  connec-

 tion  should  be  started  in  the  current

 financial  year.  In  spite  of  repeated

 requests  from  time  to  time,  the  Gov-

 ernment  of  India  are  not  allotting  the

 requireg  funds  for  the  development

 of  National  Highways.  1  would,

 therefore,  urge  upon  the  Government

 of  India  that  the  allocation  of  funds

 for  the  development  of  National

 Highways  to  the  State  of  Orissa

 should  be  enhanced  soon.

 ”e  original  speech  was  delivered  in  Oriya.


